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Bom 2928

Naushad v. State of Maharashtra, (M.S. Jawalkar and Nandesh S. Deshpande, JJ.), 2026 SCC
OnLine Bom 2961

New India Assurance Co. Ltd. v. Gauri, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 2942

Parmeshwar Ramaji Gedam v. Municipal Council Mehkar, (M.S. Jawalkar and Nandesh S.
Deshpande, JJ.), 2026 SCC OnLine Bom 2958

Piraji v. State of Maharashtra, (Nitin B. Suryawanshi and Vaishali Patil-Jadhav, JJ.), 2026 SCC
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* Ministry of Law and Justice [Income Tax Appellate Tribunal Superintendent (Group 'B' Post)
Recruitment Rules, 2026 Noti. No. G.S.R. 98]

* Ministry of Personnel Public Grievances and Pensions [Union Public Service Commission, Assistant
Director (Confidential), Group 'A' Post, Recruitment Rules, 2026 Noti. No. G.S.R. 97]

* Ministry of Petroleum and Natural Gas [Natural Gas and Petroleum Products Distribution (Through
Laying, Building, Operation and Expansion of Pipelines and Other Facilities) Amendment Order,
2026 Noti. No. S.0. 2193(E)]

* Ministry of Rural Development [Noti. No. S.0O. 2382(E)]
* Ministry of Rural Development [Noti. No. S.0O. 2383(E)]

* Ministry of Science and Technology [Anusandhan National Research Foundation, Group 'A' and
Group 'B' Administrative Posts Recruitment Rules, 2026 Noti. No. G.S.R. 311(E)]

* Reserve Bank of India [Foreign Exchange Management (Authorised Persons) Regulations, 2026
Noti. No. FEMA 401/2026-RB]
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